RAJASTHAN HIGH COURT BENCH, JAIPUR
No. RHCB/STORE/2020-21/ ‘o2 Date- 05.10.2620

Open Bid Notice for Rate Contract

Sealed Bids are invited for the supply of Paper Reams from the
manufactures/authorized distributors/dealers alongwith samples of all items
(for which rates quoted) in a sealed bag, for the Rajasthan High Court
Bench, Jaipur. Rates will be effective from the date of approval letter or last

date of the existing tender whichever is later.

S. No. Name of Items Approx. Cost Rs. (In lac) | Earnest Money (In Rs.) J

! Paper Reams 9.48Lac 18,960/- |

Bid forms, with terms & conditions, can be downloaded from High
Court Website - http://hcraj.nic.in and SPP Portal of Finance Department. A
Demand Draft / Banker Cheque of Rs. 400/- in favor of Registrar (Admn.)
Rajasthan High Court Bench, Jaipur should be enclosed for tender
documents fees downloaded from above mentioned website.

Bids in a sealed envelope marked conspicuously “Bid for Paper
Reams” should reach on or before 12.10.2020 by 04.00 P.M. The Bids will
be opened on 13.10.2020 at 11.30 A.M., before Purchase Committee, in

presence of interested bidders or their authorized representatives.

‘——W"’;\f’o\yf"a'

Registrar (Administration)




Bid form for:- Paper Reams

Bid form fee: Rs. 400/-
RAJASTHAN HIGH COURT BENCH, JAIPUR
BID — FORM

1.Bid for (Mention name of item / items).......c..cvvevviererierrernenerenns
2.Name and postal address of the firm submitting tender ...............

.......................................................................................................

3.Address to Registrar (Administration),
Rajasthan High Court Bench, Jaipur
A REfEIENCE ... s
5.The tender fee amounting to Rs. 400/- has been deposited vide DD No.

dated ......couveeen. Or Bankers Chaque no.............. dated.........c.c.... is enclosed.
6.We agree to abide by all the conditions mentioned in Bid Notice No. RHCB/STORE/2020-21/
............... Dated ................... and also the further condition of the said Bid Notice given in the

attached sheets (all the pages of which have been signed by us in token of our acceptance of the
term mentioned therein),

7.The rates for the supply of items and the quantity to be supplied noted against each are as under :-

—

Paper Reams ‘
A Name of Items with Brand Unit Approx Req. | Offered Price (Incﬂ
No. on. Applicable Taxes) per \
‘ unit |
1 |Judgment Paper Ream Green 80gsm | Per ream of 500 600 i
(J.K. Green) sheet
2 |Photo-Stat Ream F/s 75 gsm Per ream of 500 3300 |
sheet -
(i) |J.K. Red
(ii) (Xerox Trust
' 3 [Photo Stat Ream A-4 75 gsm Per ream of 500
sheet 650
(i) |J.K. Red
(ii) |Xerox Trust

8. The rates quoted above are valid for one year w.e.f. date of approval letter or last date of the
existing tender whichever is later. The period can be extended with mutual agreement consent as
per rules.

9. Bank Draft/Bankers Cheque No. ... drawn on .....ccevivenene (Name of Banker) and
date ..ooerereinene for Rs. coveerenene. to cover earnest money is enclosed.

10, GST Registration Certificate is submitted herewith.

11. Declaration of manufacturer/Dealer etc., is also enclosed.

Signature of tenderer
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